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HOUSE OF THE PEOPLE

Thursday, 19th November, 1953

The House met at Half Past One 
of the Clock

IMr. Speaker in the Chair]

OHAL ANSWERS TO QUESTIONS 

Rent on Evacuee Property

♦114. Sardar Hnkam Singli: WiU
the Minister of Rchabilitatioii be pleas­

ed to state:

(a) whether any displaced persons’ 
organisations have  submitted repre­
sentations to Government that arrears 
of rent of evacuee property be adjusted 
against the accepted claims; and

(b) if so, whether Government have 
considered these representations  and 
taken any decisions?

The DeiHity BUnister of Rehabilita­
tion (Shri J, K. Ehonsle): (a) Yes.

<b) Government have approved a 
scheme for the payment of interim 
compensation and rehabilitation grant 
to displaced persons of priority cate­
gories who have verified claims and 
have submitted their applications for 
compensation.  The arrears |of rent 
due from such persons will be adjust­
ed against the amounts of  interim 
recompense due to  them.  Similar 
facility will be given to other dis­
placed persons as the compensation 
scheme is extended to them.

Sardar Hokam Singh: Can Govern­
ment give any idea of the period that 
it would take to extend these bene­
fits to other categories? «
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The Minist̂ of RehabiUtatioii (Sliri 
IL P. Jain): It is difficult to fix any 
definite period, but it will not be long.

Sardar Hnkam SIngli: Have Govern­
ment any information as to the num­
ber of defaulter refugees who  have 
been thrown on  the street by the 
special recovery squads appointed by 
the State Governments?

Shri A. P. Jain: It is difficult to 
give any exact number.  There may 
be odd cases here and there; other­
wise it is not being enforced.

Sardar Hnkam Sin̂rh: Have Govern­
ment any information that most of 
them that have  been ejected have 
accepted claims to their credit?

Shri A. P. Jain: Many  have not
been ejected.  As I said, there may 
be odd cases here and there.  We 
have no informaticHi about it.

Steel Plant

*115. Sardar Hnkam Singh: Will the 
Minister of Production be pleased to 
state:

(a) whether the Steel Company as­
sociating the German Firms of Krupps 
and Demag has been constituted;

(b) whether an advance  party of 
engineers from the  German  Firms 
have arrived here; and

(c) if so, whether selection of the 
site has been made?

The Minister oi  Production (Shri 
K. C. Red4y): (a) No.

<b) Yes, the party arrived in Delhi 
on 13th Novembet WJi3.
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(c) No.

Sardar Hukam Singh: May I know 
the total amount that these companies 
would be entitled to get for their con­
sultation?

Shri K. C. Reddy: That information 
has already been made available in 
the House—a fixed fee of about Rs. 2 
crores.

Sardar Hnkam Singh: May I know 
whether the experts that they bring 
would be  employees of these com­
panies or of the Indian Grovernmeht?

Shri K. C. Reddy: After the com­
pany is formed they will be working 
under the company.

Sardar  Hnkam  Singh: I want to 
know whether the experts that they 
bring here would be  employees of 
those Grerman  companies or would 
they be under the control and super­
vision of the Indian Government.

Shri K. C. Reddy: Of the Indian
company which will be incorporated 
and registered under the Indian Com­
panies Act.

Sardar Hnkam Singh: May I know 
whether the salaries and allowances 
to be paid to these experts would be 
besides the consultation fee that has 
been fixed upon to be paid to these 
companies?

Shri K. C. Reddy: All these details 
are being discussed with the German 
Combine  representatives  who have 
come here.

Mr. Speaker: He  wants to know 
whether  the  amount  of Rz. 2 
crores includes the remuneration and 
allowances to the experts that they 
are going to bring.

Shri K. C. Reddy: The Combine wiU 
receive a fixed fee, as I said of 4.5 
million dollars for certain services to 
be rendered by them.  The salaries 
and allowances and travelling allow­
ances  of  resident  engineers  and 
Other technical  staff as  well  as the 
3Cost  for  maintaining  an office  in 
India will be separately borne by the 
company in addition to the payment 
of the basic fee .mentioned above.

Seth Govind Das: With  respect to 
part (c) of the question, before finally 
selecting the site for this concern, will 
the experts be visiting different States 
to find out which is the most suitable 
site?

Shri K. C. Reddy: It is the idea that 
they should visit the possible sites and 
make a recommendation  after such 
investigation as they may think neces­
sary.

Shri Bansal: Arising out of part (b) 
of the question, may I know who are 
the experts representing the Govern­
ment of India who are holding dis­
cussions with these men here?

Shri K. C. Reddy: The Secretaritfs 
of several Ministries are carrying on 
discussions with the representatives of 
the German Combine.

Shri L. N. Mishra: What are  the 
probable sites before the mind of the 
Government, for the location  of  the 
plant?

Shri K. C. Reddy: As I have already 
said, the whole matter is under exami­
nation.  How can I say what would 
be the probable site?

Shri H. N. Mnkerjee rose—

Mr. Speaker: I am going to the next 
question. -

Shri H. N. Mnkerjee: We did not
have a chance on this side to ask any 
questions.

Mr. Speaker: I am so sorry.  I must 
put through the Question List as fully 
as possible.

Shri  H.  N.  Mnkerjee: This is an 
important question on which supple- 
mentaries are very urgent.

Mr. Speaker: He  may  table an­
other question.

Shri H. N. Mnkerjee: If you  will 
permit me-----

Mr. Speaker: I am sorry I cannot. 
There  have  been  a  large  number 
of supplementaries.

Shri H. N. Mnk̂jee: On a question 
of this nature it is necessary that the
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Opposition at least gets a chance of 
putting certain supplementaries.

An Hon. Member: Everybody should 
get a chance.

Mr. Speaker: I shall bear that in 
mind.

Goodwill Delegation to  Japan

*116. Sardar Hukam Singh: Will the 
Prime Minister be pleased to state:

(a) whether a goodwill  deleĝition 
composed of three lady  Members of 
the Parliament has gone to Japan re­
cently;

(b) whether it was at the invitation 
of Japan tjaat India sent this Mission 
or the idea* originated with ourselves; 
and

(c) whether this delegation has any 
specific mission  in  any  particular 
sphere?

The Prime Minister (Shri Jawahar- 
lal Nehru): (a) Yes.

(b) The Indian  Goodwill Mission 
was  sent at the  invitation of the 
Government of Japan.

(c) No.

Sardar Hnkam Singh: May I know 
whether there was any indication in 
the invitation itself that the delegation 
should be composed of ladies alone?

Shri Jawaharlal Nehru: It was an
invitation to ladies alone. If I may say 
so, some Japanese women Members of 
Parliament came here some months or 
a year ago.  It was at their instance 
when they went back, I think, that a 
motion was moved in the Japanese 
Diet to invite a mission of women 
M.Ps. from here.  That  Government 
accepted the motion  and made the 
invitation.

Sardar Hukam  Singh: Would this 
Delegation submit any report about 
their tour and their mission?

Shri Jawaharlal  Nehru: Well, yes. 
It was a cultural mission.  They have 
orally told us about their experience 
and I suppose they will give us some­
thing in writing also.

Shri Veeraswamy: May I know the 
names of the Members who went?

Mr. Speaker: We wiU go to the next 
question.

Indian Agriculturists for  British 
North  Borneo

’̂117. Shri  S. N. Das: Will  the
Prime Minister be pleased to state:

(a) whether it is a fact  that  the 
Government of British North  Borneo 
have formally withdrawn a year old 
invitation to India to send 10,000 agri­
culturists for settlement in that Bri­
tish Colony; and

(b) if so. the circumstances  which 
have led to this decision?

The Prime Minister (Shri Jawahar­
lal Nehru): (a) Yes, Sir.

(b) Lack of public support in North 
Borneo to the scheme and the inability 
of the Government of Nortĥ Borneo 
to meet the considerable expenditure 
involved resulted in the withdrawal 
of the scheme. ,

Shri S. N. Das: Before the with­
drawal of this invitation, may I know 
whether any delegation was sent to 
make a study of the conditions there 
and, if so, whether they have sub­
mitted any report?

Shri Jawaharlsd Nehru: No delega­
tion was sent. Because when we were 
on the point of sending it they did not 
want them to be sent.

Dutugemunu  Secret  Society of 
Ceylon

*120. Dr. Earn Subhag Singh: Will 
the Prime Minister be pleased to state:

(a) whether Government are aware 
of the existence of a secret society in 
Cession known as the  “Dutugemunu
- Secret Society” which works for oust­
ing Indians from Ceylon; and

(b) whether it is a fact  that  this 
Society has recently sent cyclostyled 
circulars to a large number of Indians 
in that country telling them to quit 

Ceylon?




